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, - ~ ','WEEKL Y DISPA TCH STA"-EMENT
I, .\FRo,M 15-08-20'22 TO 19-08-2022
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S.NO. APPEAL NO. FINAL ORDER NO.lMISC DA TE OF ORDER DA TE i:JrHICH
ORDER NO. RECEIVED FROM THE ORDER $' NT FOR

PS TO HON'BLE DISPATCH
PRESIDENT IMEMBERS "

FINAL ORDER NO.
1 C/53528/2018 ,M.0/50441/2022 17/08/2022 18/08/2022
2 C/51105/2022 M.0/50442/2022 17/08/2022 18/08/2022

;;j . .'

ST/50262/2017&
17/08/2022 18/08/20223 ST/55447/2013 M.0/50443-50444/2022

Mise ORDER NO.
1 ST/51464/2,019 F.0/50700/2022 17/08/2022 18/08/2022
2 C/51197/2022 F .0/50701/2022 17/08/2022 18/08/2022
3 ST/27.63/2012 F .0/S0702/2022 17/08/2022 18/08/2022
4 ST/52880/2014 F.O/S0703/2022 17/08/2022 18/08/2022
S- ST/52757/2019 F.0/50704/2022 17/08/2022 18/08/2022

".6 ST/52759/2019 F.0/S070S/2022 17/08/2022 18/08/2022

cu.stbms Service Tax & Anti Dumping Branch

",~

~ ,.)y"'v/'
~~'ire\ in PDFformat on the CESTATwebsite immediately after signetut e of the Hon'bte members on the same day for the parties and public at large,

V hus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website, Y-;~~
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